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. CENTRAL ADMINISTRATIVE TRIBUNAL
" PRINCIPAL BENCH, NEW DELHI

0.A. No.1815/98

New Delhi, this the lyo day of May, 1998
)

Hon’ble Shri R.K.AhooJa, Member(A)
Shri Chela Ram
s/o0 8hri Igbal Chanpd
R/o Rambir Singh Colony,
Railway Road, Jind
Haryana ... Applticant

(By Shri D.N. Goverdhan, Advocate)

1. Union of India
c/o Manager, Northern Railway

Mew Delhi

~
N 2. D.P.O.
Northern ‘Railway
D.R.M. Building,
Delhi ... Respondents

Shri R.L. Dhawan, Advocate)

[
g

icant claims that after he had rendersad

160 days of service in Delhi Division of Northern Ra

v screened Tfor appointment to Class IV staff and his name
was placed at S.No.t114 of the 1ist of successtul
candidates. He claims that he was &also medically
examined. According to the applicant, while the screening

e

appointments ocut of t

have already been given regular appointment. He made

a
rapresentation in 1987 but as no reply was given, he has
come to the Tribuna seekfng a direction. to the
respondents to give him a regular post of Khallasi 1in

Northern Railway and alsoc to assign him work in preference

to Treshly recruited persons.
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